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bovine Pleuropneumonia, Anthrax, Rabies, Tuberculosis, Para-
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Black Quarter, Lepto pirosis, Piroplasnosis, Anaplasnosis.

Sheep and Goats.—Rinderpest, Foot and Mouth Diseases, Anthrax
Sheep Pox, CCPP, CODtagiou;
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Horses, Donkeys and Mules.—Glanders, Anthrax, EIA, Equine
Influenza, Rhinopneumonitis, Trypenosomiasis.
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